
BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

 

Original Application No. 428 of 2025 

IN THE MATTER OF:  

BALJIT SINGH        …Applicant 

Versus 

STATE OF HARYANA & ORS.     …Respondent(s) 

INDEX 

S. No.  Particulars Page No.  

1.  Reply On behalf of Respondent No. 1 & 2   

2.  Annexure R/1: A Copy of the relevant J-Form   

 

Filed By: 

 
 

Rahul Khurana, Adv 
Counsel for Respondent No. 1 & 2 

9811894060 
rkhuranalegal@gmail.com 

Date: 07.07.2026 
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07.07.2026

Fatehabad
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Ann R/1

Ann R/1142
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Commod

ity Name

Gate Pass 

Number

Gate 

Pass 

Gate Pass 

Date

Farmer 

Name

Mobile 

Number

Vehicle 

Number

Declared 

 Qty

Actual 

 Qty

Net 

Weigh

Estima

ted 

Final 

Amoun

Entry Status Auction 

Status

Biometric 

Status
Wheat 120-

20260414-

regular 14-04-2026 BALJIT 

SINGH

7876231065 HR21Q8287 80 206800 AUCTION_CO

MPLETED

COMPLETED Yes

Wheat 120-

20260414-

regular 14-04-2026 BALJIT 

SINGH

7876231065 HR23K2250 65 168025 168025 AUCTION_CO

MPLETED

COMPLETED Yes

Wheat 120-

20260414-

regular 14-04-2026 BALJIT 

SINGH

7876231065 HR32H3130 80 206800 AUCTION_CO

MPLETED

COMPLETED Yes

Rahanwali SURJEET SINGH 

HARBHUPINDER 
Rahanwali SURJEET SINGH 

HARBHUPINDER 

01-04-2026 to 07-05-2026
Mandi 

Name

Arthiya Name

Rahanwali SURJEET SINGH 

HARBHUPINDER 
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